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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 11th MAY 2026 (MONDAY)
BEFORE HON'BLE Ms. S.PADMAVATHY, ACCOUNTANT MEMBER

AND HON'BLE Sh.MANU KUMAR GIRI, JUDICIAL MEMBER

IN COURT ROOM 2
Srl|Appeal Number Assmt, Ye}Assessee Name ] Counsel lRemarkS

SIMPLE ISSUES 5.NO.1-24

1{ITA 1214/CHNY/2026 |2017-18 | [A] SANKARAN BALAJI T.Vasudevan
2|ITA 1216/CHNY/2026 |2020-21 | [A] SELVARA] YOGAVALLI Abhishek Murali
3|ITA 1217/CHNY/2026 |2020-21 | [A] DEVAPICHAI EZRA ARUNKUMAR Abhishek Murali
4[ITA 1223/CHNY/2026 [2017-18 | [A] LAKSHMI AGENCIES G.Vardini Karthick
5|ITA 1225/CHNY/2026 [2013-14 ({ [A] M/S. ENNAR ESTATES & HOLDINGS PVT. LTD.
6|ITA 1226/CHNY/2026 |2014-15 ({ [A] M/S. ENNAR ESTATES & HOLDINGS PVT. LTD. R.Sivaraman
7|ITA 1227/CHNY/2026 |2015-16 (( [A] M/S. ENNAR ESTATES & HOLDINGS PVT, LTD.
8|ITA 1228/CHNY/2026 |[2014-15 | [A] SHRI RANGAIYA GOWDER SHANMUGASUNDARAM
9|ITA 1231/CHNY/2026 |2015-16 | [A] VASUDEVAN MANIMALA N.V.Balaji
10|ITA 1232/CHNY/2026 |2016-17 | [A] PADMANABAN PRABAHARAN (TRANSFERRED FROM DELHI)
11[ITA 1237/CHNY/2026 |2017-18 | [A] MARAPPAN MOHANKUMAR
12|ITA 1248/CHNY/2026 |2020-21 | [A] M/S. THARAGAI MATCHING T.Banusekar
13[ITA 1249/CHNY/2026 |2013-14 | [A] SHREE GARUDA PROMOTERS INDIA PVT. LTD. C.Venugopal
14|ITA 1250/CHNY/2026 |2014-15 | [A] SHIVSU PIELKENROOD WATEK LTD. SP Chidambaram
15|ITA 1252/CHNY/2026 |2017-18 | [A] SURESH PATHARAM Y.Sridhar
16|ITA 1254/CHNY/2026 [2018-19 | [A] ROBERTSON KOILRAJ
[A] R352 THIMMACHIPURAM PRIMARY AGRI
17|ITA 1262/CHNY/2026 |2021-22 |COOPERATIVE CREDIT SOCIETY LIMITED
18|1TA 1263/CHNY/2026 |2022-23 | [A] R352 THIMMACHIPURAM PRIMARY AGRI
19|ITA 1264/CHNY/2026 [2017-18 | [A] G. MURALIDHAR (SMC) K.Balasubramanian
20|ITA 1265/CHNY/2026 [2012-13 | [A] TENNARASSOU S.Sridhar
21|ITA 1266/CHNY/2026 |2012-13 | [A] ANNAMALAI MADHIVANAN S.Sridhar
[A] LATE SHAIKDAWOOD ABDUL KHADIR REP. BY
22|ITA 1268/CHNY/2026 |2017-18 |LEGAL HEIR S JUNAITHA BEGUM S.Sridhar
23|ITA 1276/CHNY/2026 [2011-12 | [A] M. RAMADASS (SMC) NC Ravikrishpan
24[ITA 1277/CHNY/2026  |2015-16 | [A] THANGAVEL SENTHILKUMAR S.Sridhar(Er
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REGULAR APPEALS S.NO.25-39

]
25|SA 109/CHNY/2026 2020-21 | [A) DEEPTI REDDY
26|5A 110/CHNY/2026 2021-22 | [A] DEEPTI REDDY S.Sridhar
27|ITA 930/CHNY/2026 2020-21 | [A] DEEPTI REDDY
28[ITA 931/CHNY/2026  |2021-22 | [A] DEEPTI REDDY
29|SA 120/CHNY/2026 2022-2027 [A] GOVINDASAMY SARAVANAKUMAR
30|ITA 972/CHNY/2026  [2022-2023 [A] GOVINDASAMY SARAVANAKUMAR
31[SA 122/CHNY/2026 2023-24 | [A] JAYAKUMAR ANGARA B.Ramakrishnan
32|ITA 691/CHNY/2026  |2023-24 | [A] JAYAKUMAR ANGARA
33|ITA 2321/CHNY/2025 [2017-18 | [A] NACHIMUTHU SUBRAMANIAN
34[ITA 3305/CHNY/2025 |2017-18 | [A] SATHAPRA SUBRAMANIAN MADHAVI (SMC)
35|ITA 3369/CHNY/2025 [2017-18 | [A] MANAK CHAND RAJESH KANKARIYA
36|ITA 3421/CHNY/2025 [2017-18 | [A] VALEO INDIA PRIVATE LIMITEDQ
37(ITA3423/CHNY/2025 |2017-18 | [A] SHRUDHI MAHALAKSHMI
38|ITA 3424/CHNY/2025 [2017-18 | [A] THIYAGARAJAN SURESH
39|ITA 3606/CHNY/2025 [2013-14 | [A] OPG BUSINESS CENTRE PRIVATE LIMITED

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF "A" BENCH FOR 12th MAY 2026 (TUESDAY)

BEFORE HON'BLE Ms. S.PADMAVATHY, ACCOUNTANT MEMBER

AND HON'BLE Sh.MANU KUMAR GIRI, JUDICIAL MEMBER

IN COURT ROOM 2

Appeal Number

Assmt, Ye|Assessee Name l Counsel Remarks
SIMPLE ISSUES S.NO.1-24
1|ITA 1282/CHNY/2026 |2011-12 [A] BELMON GUIRIDIA
2|ITA1285/CHNY/2026 |2022-23 [A] G-1254 SAIDAPET APCMS
3|ITA 1289/CHNY/2026 |2014-15 [A] KARUNAKARAN MAGESH
4{ITA 1290/CHNY/2026  [2015-202¢ [A) F-T- 101 VILLUPURAM DISTRICT NON AGRICULTURAL
COOPERATIVE SOCIETIES EMPLOYESS COOP THRIFT & CREDIT
S[ITA 1292/CHNY/2026 |2017-18 | [A] DHANDAPANI PERUMAL
6[ITA 1293/CHNY/2026 |2018-19 | [A] VELUSAMY SURESHKUMAR
7|ITA 1294/CHNY/2026 {2018-19 | [A] VELUSAMY SURESHKUMAR
8|ITA 1295/CHNY/2026 |2018-19 | [A] VELUSAMY SURESHKUMAR S.Sridhar (Er.)
9|ITA 1296/CHNY/2026 |2018-19 | [A] VELUSAMY SURESHKUMAR
10|ITA 1297/CHNY/2026 |2023-24 | [A] VELUSAMY SURESHKUMAR
11|ITA 1301/CHNY/2026  |2020-2021 [A] DD 600 PALAYA AYAKUDI PRIMARY AGRICULTURAL
: CO-OPERATIVE CREDIT SOCIETY (SMC)
12|ITA 1306/CHNY/2026 |2017-18 | [A] RAJENDRA PRASAD THILAGAVATHI J.Saravanan
13|ITA 1312/CHNY/2026 |20159-20 | [A] KRISHNAKUMAR DEVARAJ S.Sridhar
14|ITA 1313/CHNY/2026 |2015-16 | [A] RAVICHANDRAN S.Sridhar
15|1TA 1315/CHNY/2026 |2017-18 | [A] BLUE NILE EXPORTS AND IMPORTS PVT. LTD. S.Sridhar
16|ITA 1317/CHNY/2026 |2019-20 | [A] DEVARAJAN MALLIKARJUNAN S.Sridhar
17|ITA 1318/CHNY/2026 [2017-18 | [A] SANTHOSH SUPER MARKET S.Sridhar
18[1TA 1326/CHNY/2026 |2008-09 | [A] KALLAYIRAM DEEPALAKSHMI
19|ITA 1332/CHNY/2026 |2018-19 | [A] MAYANDI THEVAR MUNIRAJ
20|ITA 1333/CHNY/2026 |2015-16 | [A] SUNDARARAGHAVAN
21|ITA 1334/CHNY/2026 |2015-16 | [A] SUNDARARAGHAVAN SWAPNA
22|ITA 1340/CHNY/2026  |2018-19 | [A] A KONDALAMPATTY PACCS LTD. (SMC) S.Sridhar(Er.)
23|ITA 1341/CHNY/2026  {2018-19 | [A] $1911 A.N.PUDUR PACCS S.Sridhar(Er.)
TS Lakshmi
24(ITA 1343/CHNY/2026 |2023-24 | [A] GOKUL PRASAD e
REGULAR APPEALS §.NO.25-30
25[ITA 1462/CHNY/2025 |- [A] RAVIKIRAN FOUNDATION OF INDIA
26|ITA 1463/CHNY/2025 |- [A] RAVIKIRAN FO UNDATION OF INDIA
27|ITA 3440/CHNY/2025 |2012-13 [A] CUDDALORE IMA WELFARE TRUST (SMC) J.Prabhakar
28|ITA 3591/CHNY/2025 |2019-20 | [A] ELECTRONICS CORPORATION OF TAMILNADU LTD. S.3ridhar
29|1TA 3596/CHNY/2025 |[2017-18 [A] EMPEROR TIMBER TRADER PVT. LTD. S.V'i}:ﬂa
30[ITA 3661/CHNY/2025 |2021-2024 [A] MUTHUSAMY RAIKUMAR /i
The Link for Hybrid Hearing is : https://itatChenﬂai-mY-WebEK-Com/meeWm;}/\ vV
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INCOME TAX APPELLATE TRIBUNAL, CHENNN
CAUSE LIST OF "A" BENCH FOR 13th MAY 2026 (WEDNESDAY)
BEEORE HON'BLE Ms. S.PADMAVATHY, ACCOUNTANT MEMBER
AND HON'BLE Sh.MANU KUMAR GIRI, JUDICIAL MEMBER
INCOURTROOM2

sri[Appeal Number  [Assmt. Ye|Assessee Name S Counsel

1 |iTA 2383/cHNY/2025 [2013-14 | [A] NAZARETH LEARNING SERVICES sandesti |
5 |iTA 2384/CHNY/2025 |2017-18 | [A] NAZARETH LEARNING SERVICES | agmar (——
3 |ITA 3339/CHNY/2025 [2013-14 | [D] NAZARETH LEARNING SERVICES P
4 |ITA 3255/CHNY/2025 [2013-14 | [A] VELAN NAGAR (AOP) AbhishekMurali]
5 |1TA 3256/CHNY/2025 |2016-17 | [A] MOUNASAMY RAJAMMAL Abhishek Murali _
6 ITA3307/cHNY/2025 |2017-18 | (A] CHALLANI RAANKA JEWELLERS Uttamchand Jain

7 |ITA 3405/CHNY/2025 |2016-17 | [D] ANTILIA VENTURE CAPITAL B.Ramakrishnan

8 |ITA 3420/CHNY/2025 [2021-22 [ [A] RAJAS RATHNA JEWELLERS PRIVATE LIMITED Lakshmi Narasimhan

9 |ITA 3486/CHNY/2025 |2015-16 | [D] M/S. CHOLA INSURANCE DISTRIBUTION SERVICES PVT LTD

10|1TA 3487/CHNY/2025 |2016-17 | [D] CHOLA INSURANCE DISTRIBUTION SERVICES PVT LTD
11 |ITA 3522/CHNY/2025  [2013-14 | [A] THE VILLUPURAM DISTRICT CENTRAL CO-OP BANK L
12 |ITA 3523/CHNY/2025  [2014-15 | [A] THE VILLUPURAM DISTRCIT CENTRAL COOP BANK L] Ravi Kannan
13 ||TA 3524/CHNY/2025  [2017-18 | [A] THE VILLUPURAM DISTRCT CENTRAL COOP BANK LT

]

14 |ITA 53/CHNY/2026 2015-16 | [A] KASI NADAR PAULRAJ NADAR KANNAN
[A] ©.1731 ALWARKURUCHI PRIMARY AGRICULTURAL
CO-OPERATIVE CREDIT SOCIETY

16 |ITA 598/CHNY/2026 2013-14 | [A] VENKATACHALAM DHANAPAL (SMC)

17 [ITA 646/CHNY/2026 2004-5 [A] M/S. ATLANTIC FABRICS N.Quadir Hpseyn
The Link for Hybrid Hearing is : https://itatchennai.my.webex,com/meet/court_room_z ' ]

15 |[ITA 125/CHNY/2026 2021-22
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF "A" BENCH FOR 14th MAY 2026 (THURSDAY)
BEFORE HON'BLE Ms. S.PADMAVATHY, ACCOUNTANT MEMBER
AND HON'BLE Sh.MANU KUMAR GIRI, JUDICIAL MEMBER

IN COURT ROOM 2
Srl|Appeal Number Assmt. Ye[Assessee Name Counsel |Remarks
1]ITA 2279/CHNY/2025 [2016-17 | [A] M/S. ADIYAMAN TEXTILES LTD. R.Viswanathan
2{ITA 2289/CHNY/2025 |2016-17 | [A] AIR MEDIA NETWORK PVT. LTD. S.Sridhar
3|ITA 3233/CHNY/2025 |2018-19 |[A] AYISHA
4|ITA 3254/CHNY/2025 |2015-16 | [A] MRS. VARALAKSHMI D.Anand
5{ITA 3377/CHNY/2025 [2018-19 | [D] MAGICK WOODS EXPORTS PRIVATE LIMITED Sriram Seshadri
6|ITA 3401/CHNY/2025 |2020-21 | [D] JOHNSON LIFTS PRIVATE LIMITED R Vijayaraghavan
7|ITA 3460/CHNY/2025 |2018-19 | [D] JOHNSON LIFTS PRIVATE LIMITED
8|ITA 3433/CHNY/2025 |2017-18 [ [A] SOOSAI MANICKAM THERASA
9|ITA 3434/CHNY/2025 |2016-17 | [A] SIVANTHI FARMS PRIVATE LIMITED
10|ITA 3437/CHNY/2025 [2011-2013 [A] SREE KUMAR TEXTILES PRIVATE LIMITED
11|ITA 3560/CHNY/2025 |2014-15 | [A] M/S. SRI SARVALAKSHMI CHIT FUNDS INDIA PVT. LTD.
12|ITA 3561/CHNY/2025 |2015-16 | [A] M/S. SRI SARVALAKSHMI CHIT FUNDS INDIA PVT. LTD.
| 13{ITA 3589/CHNY/2025 |2009-10 | [A] KATHIRVEL GOKUL S.Sridhar
14{ITA 3590/CHNY/2025 [2009-10 | [A] T.P. KATHIRVEL (HUF) S.Sridhar
15|ITA 3609/CHNY/2025 |2015-16 | [A] RAJARATHINAM ILANKOVAN T.Sandyaarthi
16|ITA 3637/CHNY/2025 2014/ [D] SRI SARVALAKSHMI CHIT FUNDS INDIA PVT LTD
17|ITA 3638/CHNY/2025 |2015-16 | [D] SRI SARVALAKSHMI CHIT FUNDS INDIA PRIVATE LTD
18|ITA 597/CHNY/2026  |2017-18 | [D] ECO PROTECTION ENGINEERS PRIVATE LIMITED  |Jharna Harilal
19|ITA 606/CHNY/2026  |2023-24 | [A] CHARLES SELVARAJ
20|ITA 607/CHNY/2026  |2022-23 | [A] RYAN LOGISTECH PVT. LTD. S.Sridhar
21|ITA 608/CHNY/2026  |2023-24 | [A] BALASANKAR (SMC) f
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAINDAY)
PART HEMSCAUSE LIST OF "A" BENCH FOR 11th MAY 2026 (MO il
BEFORE HON'BLE SHRI GEORGE GEORGE K, VICE PRESID L
AND BEFORE HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT
IN COURT ROOM 1 (PART HEARD) TR
Srl|Appeal Number Assmt. Ye| Assessee Name

ITA 432/CHNY/2025  |2015-16 | [A] NARAYANAN SUNDARAMAHALINGAM RAJ KUMAR
ITA 436/CHNY/2025  |2017-18 | [A] NARAYANAN SUNDARAMAHALINGAM RAJKUMAR
ITA 437/CHNY/2025  [2020-21 | [A] NARAYANAN SUNDARAMAHALINGAM RAJKUMAR
ITA 438/CHNY/2025  |2012-13 | [A] SUNDARAMAHALINGAM NARAYANAN

ITA 439/CHNY/2025  |2015-16 | [A] SUNDARAMAHALINGAM NARAYANAN

ITA 440/CHNY/2025 " |2018-19 | [A] SUNDARAMAHALINGAM NARAYANAN A
ITA 445/CHNY/2025  |2018-19 | [A] SUNDARAMAHALINGAM NARAYANAN

ITA 446/CHNY/2025  |2020-21 | [A] SUNDARAMAHALINGAM NARAYANAN

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room,l
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 11th MAY 2026 (MONDAY)
BEFORE HON'BLE ABY T VARKEY, JUDICIAL MEMBER
AND HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER

IN COURT ROOM 3 (CLARIFICATION)
Remarks <-|

Sri|Appeal Number Assmt. Ye|Assessee Name Counsel |

1 |SA 110/CHNY/2025 [A] SRINIVASAN CHARITABLE AND EDUCATIONAL TRUST & Facliar
2 |ITA 3318/CHNY/2025 [A] SRINIVASAN CHARITABLE AND EDUCATIONAL TRUS] '

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_fﬂom_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
PART HEARD CAUSE LIST OF "A" BENCH FOR 12th MAY 2026 (TUESDAY)
BEFORE HON'BLE SHRI MANU KUMAR GIRI, JUDICIAL MEMBER
AND HON'BLE SHRI S.R.RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM 4 C CLARIFICATION)

Srl|Appeal Number Assmt. Ye|Assessee Name " Counsel |Remarks
1|ITA 3416/CHNY/2025 [2017-18 | [A] RAJAS RATHNA JEWELLERS PRIVATE LIMITED Lakshmi
2|ITA 3417/CHNY/2025 |2018-19 | [A] RAJAS RATHNA JEWELLERS PRIVATE Kisvadibian
3|ITA 3418/CHNY/2025 |2019-20 | [A] RAJA RATHNA JEWLLERS PRIVATE LIMITED

4|ITA 3419/CHNY/2025 [2020-21 | [A] RAJAS RATHNA JEWELLERS PRIVATE LIMITED

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_4
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CAUSE LIST OF B BENCH FOR 11-MAY-2026 (MONDAY)
BEFORE HON'BLE SHRI ABY T.VARKEY, JUDICIAL MEMBER

AND HON'BLE SHRI S.R.RAGUNATHA, AM

IN COURT ROOM 3 (SIMPLE ISSUE S.NO.1-24)

Srl |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
1 |ITA 1344/CHNY/2026  |2019-20 | [A] KULANDAIVEL SELVAM T.S.Lakshmi Ve
2 [ITA 1345/CHNY/2026  |2021-22 | [A] KULANDAIVEL SELVAM
3 |ITA 1346/CHNY/2026  |2022-23 | [A] KULANDAIVEL SELVAM
4 [ITA 1347/CHNY/2026  |2023-24 | [A] KULANDAIVEL SELVAM
5 [ITA 1348/CHNY/2026  |2018-18 | [A] S5557 ANDEVANAPATTY PACCCS
6 |ITA 1352/CHNY/2026  [2017-18 | [A] RATHINAVELNADAR BAALAKRISHNAN

[A] THE SRIRANGAM COOPERATIVE
7 [ITA 1353/CHNY/2026  |2017-18 |URBAN BANK LIMITED
[A] FT 66 KANDAMANGALAM
PANCHAYAT UNION TEACHERS COOP
8 |ITA 1362/CHNY/2026  |2019-20 |THRIFT & CREDIT SOCIETY (SMC)
9 |ITA 1378/CHNY/2026  |2014-15 | [A] SUBRAMANIAN LATHA S.Sridhar
10 |ITA 1379/CHNY/2026  |2020-21 | [A] ULAGANATHAN PORKO S.Sridhar
11 [ITA 1383/CHNY/2026  [2017-18 | [A] ANAND SINGH Arjun Suresh
[A] TRANSSYS SOLUTIONS PRIVATE
12 [ITA 1393/CHNY/2026  |2020-21 |LIMITED B.Ramakrishnan
13 |ITA 1397/CHNY/2026  |2019-20 | [A] RAVICHANDRAN CHINNAPPAN
[A] ARULMIGU VANABADRA
14 [ITA 1404/CHNY/2026 ~ |2022-23 KALIAMMAN TEMPLE
[A] CEEYES ENGINEERING
15 [ITA 1409/CHNY/2026  |2018-19 INDUSTRIES PVT. LTD.
[A] THE SINGANALLUR CO OPERATIVE
16 |ITA 1428/CHNY/2026  |2016-17 HOUSING SOCIETY LIMITED
17 |ITA 1431/CHNY/2026  |2020-21 | [A] SHANTHILAL PAWAN KUMAR
18 [ITA 1434/CHNY/2026  |2013-14 | [A] RADHAKRISHNA PATTA R.Subramanian
19 [ITA 1435/CHNY/2026  |2018-19 | [A] VIJAYAN GOWRI R.Subramanian

20 |ITA 1436/CHNY/2026  {2011-12 | [A]M. THIRUSANGU S.Sridhar

21 [ITA 1437/CHNY/2026  [2017-18 | [A]KU PPUSAMY SANGAMESWARAN  |S.Sridhar
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22 |ITA 1440/CHNY/2026 _|2018-19 |DEVELOPMENT BANK S.Sridhar, Er. A
[A] THE MADRAS CITY COOP ) \

23 |ITA 1443/CHNY/2026  |2016-17 [BUILDING SOCEITY LTD. R.Vijayaragha \

24 |ITA 1454/CHNY/2026  |2019-20 _| [A] BLACK AND WHITE GRANITES N

25 [SA123/CHNY/2026  |2020-23 | [A] VENKATASWAROOP REDDY

26 |ITA 123/CHNY/2026  |2020.23 | [A] VENKATASWAROOP REDDY N.V.Balaji

27 |ITA 2697/CHNY/2025  |2017-18 | D] SHRI KUMARAN SILKS G.Baskar

28 |CO 1/CHNY/2026 2017-18 | [A] SHRI KUMARAN SILKS

29 |ITA 3659/CHNY/2025 201314 | [A] WINNERS INDIA LAND PROMOTERS |Abhishek.M

30 |ITA 3666/CHNY/2025  |2023-24 | [A] JAYANTHI MANISHANKAR

31 |ITA 4064/CHNY/2025  2023-24 | [A] KATRAGADDA BHAVANI SHANKAR |T.Banusekar

32 |ITA 4093/CHNY/2025  |2014-15 | [A] MARUTHAVANAN BALAMURUGAN  |Praveen

33 |ITA 4097/CHNY/2025  |2024-25 | [A] ANNADHANAM SCHEME FUND B

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_3
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CAUSE LIST OF B BENCH FOR 12-MAY-2026 (TUESDAY)
BEFORE HON'BLE SHRI ABY T.VARKEY, JUDICIAL MEMBER
AND HON'BLE SHRI S.R.RAGUNATHA, AM
IN COURT ROOM 3 (SIMPLE ISSUE S.NO.1-29)

sr| |Appeal Number Assmt. |Assessee Name Counsel Name |Remarks
ITA 1464/CHNY/2026  |2012-13 | [A] R. MURUGESAN
2 |ITA1465/CHNY/2026  |2012-13 | [A] JAYA RAMACHANDHRA K.R.Adivarahan
SUBRAMANIAM
3 |ITA 1469/CHNY/2026  [2018-19 | [A] PALANISAMY KARUPPUSAMY S.Sridhar Er.
ITA 1470/CHNY/2026  |2015-16 | [A] SIVAMALAI KALAVALLI S.Sridhar,Er.

ITA 1473/CHNY/2026  |2017-18 | [A] DOT LED SCREENS INDIA PVT. LTD.

6 |ITA 14B4/ICHNY/2026  |2020-21 | [A] RATHINASAMY SIVASANKARAN
(SMC)

7 |ITA1487/CHNY/2026  [2013-14 | [A] SUBRAMANIAN LAVANYA (SMC)

ITA 1488/CHNY/2026  |2015-16 | [A] THANGADURAI MICHAELRAJ

9 |ITA 1489/CHNY/2026  [2015-16 | [A] THANGADURAI MICHAELRAJ
10 |ITA 1496/CHNY/2026  [2021-22 | [A] S-8541, THATHIYAMPATTY PACCS |T.Vasudevan
i LTD. 1 _
11 |ITA 1507/CHNY/2026  |2018-19 | [A] VIJAYA SAMUDEESWARI G.Baskar
KARTHIKEYAN
12 |ITA 1516/CHNY/2026  |2014-15 | [A] UGP ENGINEERING PVT. LTD. S.Nandha Aar
13 |ITA 1517/CHNY/2026  |2015-16 | [A] UGP ENGINEERING PVT. LTD,
14 [ITA 1518/CHNY/2026  |2017-18 | [A] VEERAN DURAISAMY S.Sridhar Er.
15 [ITA 1519/CHNY/2026  |2021-22 | [A]R1014 GUDALUR PRIMARY AGRI
COOP CREDIT SOCIETY LIMITED
16 |ITA 1526/CHNY/2026  |2012-13 | [A] SANKARAN MAHALAKSHMI S.Sridhar
17 [ITA 1530/CHNY/2026  |2016-17 | [A] BJ EXPO PVT. LTD.
18 |ITA 1532/CHNY/2026 |- [A] ROTARY DISTRICT 3234 R.Vijayaragha
CHARITABLE TRUST
19 |ITA 1633/CHNY/2026 |- [A] ROTARY DISTRICT 3234
CHARITABLE TRUST
20 |ITA 1534/CHNY/2026  [2015-16 | [A] RATHINA GURUSAMY ANAND T.V.Muthu Abi
21 |ITA 1535/CHNY/2026  [2019-20 | [A]RAM MOHAN A.G.Sathyanara

22 |ITA 1536/CHNY/2026  |2019-20 | [A] RAM MOHAN

23 |ITA 1538/CHNY/2026  [2015-16 | [A] PRABAHARAN DINESH SHANKAR  |A.G.Sathyanara

24 |ITA 1545/CHNY/2026  |2018-19 | [A] RAMAN SOUNDARARAJAN T.S.Lakshmi
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(25 "|[ITA 1546/CHNY/2026  [2018-19 | [A] RAMAN SOUNDARARAJAN 1
20 |ITA 1550/CHNY/2026  [2021-22 | [A) SREE GOKULAM CHIT AND S Sridhar
FINANCE CO. PVT, LTD.
27 |ITA 2486/CHNY/2025  [2017-18 | [A] JBA METAL COMPANY S.Sridhar h
28 |ITA 2650/CHNY/2025  [2017-18 | [A] MASILAMAINI SARASWATHI S.Sridhar
29 |ITA 2696/CHNY/2025 [2013-14 | [O] BHADRESWAR VIDYUT PRIVATE
LIMITED
30 |ITA 3877ICHNY/2025 202324 | [A] SRI LAKSHMI AMMAL B.Ramakrishna
EDUCATIONAL TRUST n
31 [SA 93/CHNY/2026 2023-24 | [A] SRILAKSHMI AMMAL
EDUCATIONAL TRUST
32 |ITA2708/CHNY/2025  [2018-19 | [A] KALIAPPAN SELVARAJ
33 |ITA 3697/CHNY/2025 201516 | [A] STANDARD GRANITES (SREH) Veerabathran
34 |ITAB14/CHNY/2026  |2017-18 | [A] RAMALINGAM KRISHNAKUMAR —|S.Sridhar

The Link for Hybrid Hearing is https:!!itatchennai.my.webex.comfmeetfcoud_room_?»
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CAUSE LIST OF B BENCH FOR 13-MAY-2026 (WEDNESDAY)
BEFORE HON'BLE SHRI ABY T.VARKEY, JUDICIAL MEMBER

AND HON'BLE SHRI S.R.RAGUNATHA, AM

IN COURT ROOM 3
Srl |Appeal Number Assmt. |Assessee Name Counsel Name [Remarks
1 |ITA 301/CHNY/2023 2013-14 | [A] CHENNAKESAVAN SAVITHRI N.V.Balaj
2 |ITA 2595/CHNY/2025  [2013-14 | [A] MAMTHA ABILASH MUTHAA Uttamchand Jain
3 |ITA 2622/CHNY/2025  |2015-16 | [A] MAMTHA ABILASH MUTHA
4 |ITA 2623/CHNY/2025  [2016-17 | [A] MAMTHA ABILASH MUTHAA
5 |ITA 3882/CHNY/2025  |2020-21 | [A] CHIDAMBARAM VEERAMANI R.Subramanian
6 ITA 4089/CHNY/2025  |2019-20 | [D] MARUTHUPANDIAN NEETHI DHEVAN
7 |ITA 4098/CHNY/2025  |2017-18 | [A]DR.S. SELVAM (SMC) J.Prabhakar
[A] VALANGAIMAN RADHANANDA
8 |iTA4000/cHNY/2025  |2017-18 [KISHORE VENKATARAMAN
9 |ITA 4109/CHNY/2025  |2020-21 | [A] RAJAPPA ABRAHAM NALINIGANTH
10 |ITA 4115/CHNY/2025  |2017-18 | [D]5 NO. BEEDI FACTORY
11 |CO 32/CHNY/2026 2017-18 | [A] 5 NO. BEEDI FACTORY G.Baskar
12 |ITA 4124/CHNY/2025  2020-21 | [Al] S 778 R PATTANAM PACCS LTD. V.Sreeraman
[A] VASANTHA KUMAR KANAGARAJ
13 |ITA 4126/CHNY/2025  [2011-12 PONNUDURAI J.Prabhakar
14 |ITA 4130/CHNY/2025 12015 16 | [A] MRS. KANAKARAJ GEETHARANI

The Link for Hybrid Hearing is htps://itatchennai.my. webex.com/meet/court_room_3
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CAUSE LIST OF B BENCH FOR 14-MAY-2026 (THURSDAY)
BEFORE HON'BLE SHRI ABY T.VARKEY, JUDICIAL MEMBER
AND HON'BLE SHRI S.R.RAGUNATHAAM
IN COURT ROOM 3
srl |Appeal Number Assmt. |Assessee Name

[A]EYYALUR PRIMARY
AGRICULTURAL CO-OPERATIVE

1 |ITA 1335/CHNY/2026  |2018-19 |CREDIT SOCIETY LIMITED (E2723)
[AJEYYALUR PRIMARY
AGRICULTURAL CO-OPERATIVE

2 |ITA 1336/CHNY/2026  |2019-20 |CREDIT SOCIETY LIMITED (E2723)

[A] MEYYATHUR PRIMARY

Counsel Name Remarks

AGRICULTURAL CO-OPERATIVE
3 |ITA 1337/CHNY/2026  [2018-19 |CREDIT SOCIETY LIMITED (E2618)
4 |ITA 2487/CHNY/2025  |2021-22 | [A] PRADEEP G.Baskar
5 |ITA 2693/CHNY/2025  |2013-14 | [A] DANFOSS INDUSTRIES PVT. LTD. _ |Lalith Kumar
6 |ITA 3788/CHNY/2025  |2014-15 | [A] MEIYAPPAN PALANISAMY S.Sridhar
7 |ITA 3835/CHNY/2025  [2017-18 | [A] JAGANNATHAN AKSHAYA Jecintha
8 |ITA 4149/CHNY/2025  |2022-23 | [A] JAYAGOPAL RATHISH
9 [ITA 4150/CHNY/2025  |2021-22 | [A] JAYAGOPAL RATHISH

10 |ITA 687/CHNY/2025 2022-23 | [A] RAHUL l
The Link for Hybrid Hearing is httpsrmlatchennai.my.webex.com!mee!fcourt_room_3
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PART HEARD CAUSE LIST OF B BENCH FOR 11-MAY-2026 (MONDAY)
BEFORE HON'BLE SHRI S.S.VISWANETHRA RAVI, JM

AND HON'BLE SHRI S.R.RAGHUNATHA, AM

IN COURT ROOM 3

e
Remarks

Counsel Name

L

it

The Link for Hybrid Hearing is

https:ﬁitatchennai‘my,webex.comimeev
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prawln and Disbursing Officer .
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gyl |Appeal Number Assmt. |Assessee Name

1 |ITA 860/CHNY/2026 2012-13 | [A] MUTHUGOUNDER MARIMUTHU T.S.Lakshmi Ven

,_2 ITA 861/CHNY/2026 2012-13 | [A] MARIMUTHU SATHISHKUMAR T.8.Lakshmi Ven

3 |[TA872/CHNY/2026  |2013-14 | Al SUBRAMANIAN SHANKAR

4 |ITA 875/CHNY/2026 _ |2021-22 | [AJDR ARUNA JONATHAN

5 [ITA 842/CHNY/2026 2021-22 | [A] AUGUSTINA JOSEPH KIRUBA

6 |ITA 879/CHNY/2026 2016-17 | [A]M. BALAJI
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NCOME TAX APPELLATE TRIBUNAL, CHENNA

CAUSE LIST OF C-BENCH FOR 11 MAY 2026 (MONDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER

IN COURT ROOM -02

I

Assmt.
Srl |Appeal Number Year Assessee Name Counsel Name Remarks
[A] ABIRAMI ENGINEERING
1|CO 50/CHNY/2024 2017-18 |[CONSTRUCTION AND CO. G. Baskar
[D] ABIRAMI ENGINEERING
2[ITA 36/CHNY/2024  |2017-18 |CONSTRUCTION AND CO. G. Baskar
3|ITA 2935/CHNY/2025 |2017-18 | [A] REINER LOUIS PREMALATHA Ve=RIRRAR
4[ITA 2936/CHNY/2025 |2012-13 | [A] ELUMALAI SRINIVASSE R VEATRAGHAYAN
S[ITA 2939/CHNY/2025 |2017-18 | [A] SANDHYA JAISHANKAR (SMC)
6[ITA 2944/CHNY/2025 |2017-18 | [A] ARULMURUGAN TEXTILES (SMC)
. R
7|ITA 2943/CHNY/2025 [2013-14 | [A] SAHAYAM DEEBAN RAJESH AEETELT
[A] MARAPPAN BALASUBRAMANIAM —
2018- (DECEASED), REP BY LEGAL HEIR '
8|ITA 3403/CHNY/2025 |2019 KAVITHA BALASUBRAMANIAN (WIFE)
[A] NISSAN MOTOR COMPANY
9[IT(IT)A 2/CHNY/2026 |2023-24 |LIMITED
10[ITA 375/CHNY/2026 ~|2013-14 | [A] DURAIRAJ VIJAY GOPAL
11|ITA 378/CHNY/2026  [2023-24 | [A] SHRINIVASAN RANGANATHAN
[D] MANICKAM CHETTIAR
12|ITA 379/CHNY/2026 |2022-23 |VELMURUGAN
13|ITA 381/CHNY/2026 |2015-16 | [A] MARUTHAVANAN ANANDAVANAN
14|ITA 382/CHNY/2026  [2017-18 | [A] MARUTHAVANAN ANADAVANAN
15/ITA 383/CHNY/2026  [2018-19 | [A] MARUTHAVANAN ANANDAVANAN
16|ITA 385/CHNY/2026 2018| [D] PRETH MERRIT ANAND
[A] M/S. BRIO BLISS LIFE SCIENCE
17|ITA 390/CHNY/2026 [2018-19 |PIRVATE LIMITED
Meeting link .- https://itatchennai.my.webex.com/meet/court_roo ? \j’

Meeting number :-2643 076 7091
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INCOME TAX APPELLATE TRIBUNAL, CHEN NAI
CAUSE LIST OF C-BENCH FOR 12 MAY 2026 ITUESDAY[
EORGE.K, VICE PRESIDENT

BEFORE HON'BLE GEORGE G
AND HON'BLE MS. PADMAVATHY. S, ACCOUNTANT MEMBER

INCOURTROOM-02

Srl |Appeal Number 3::“' Assessee Name _———Me Penete
T[BMA 6/CHNY/2025  [2022-23 | [A] RAVINDRAN SABARINATHAN | _———
ARVIND KUMAR
2|ITA 2817/CHNY/2025 [2016-17 | (D] GAUTHAM CHANDJAIN L ———
[A] DHANASEKARAN G. BASKAR

! ——

H.Yeshwanth Kumar

3[ITA 3055/CHNY/2025 |2013-14 MANGAYARKARASI

4|ITA 3098/CHNY/2025 |2008-09 | [D] M/S CAVINKARE PRIVATE LIMITED

5|ITA 3099/CHNY/2025 2010 11 [ [D] M/S CAVINKARE PRIVATE LIMITED

6|ITA 3193/CHNY/2025 [2008-09 | [A] CAVINKARE PVT. LTD.

7|1TA 3194/CHNY/2025 [2009-10 | [A] CAVIN KARE PVT. LTD.

8|ITA 3195/CHNY/2025 [2011-12 | [A] CAVINKARE PVT. LTD.
—

w

ITA 3312/CHNY/2025 |2009-10 | [D] M/S CAVINKARE PRIVATE LIMITED
[A] ANGALAMMAN
NARUDACHALAMOORTHY

10|ITA 114/CHNY/2026 |2017-18 SHUMITHRAA

11|IT(IT)A 3/CHNY/2026 2015-16 | [D] MEHABOOBKHAN SAEEDKHAN

e

12|ITA 395/CHNY/2026 2017-18 | [A] SANKARALINGAM SINGARAVELU
[A] NARAYANASWAMY IYER

13|ITA 396/CHNY/2026 2010-11 |VENGHATAKRISHNAN
14]ITA 397/CHNY/2026 2018-19 | [A] SRI SUNDARI ENTERPRISES
15/1TA 401/CHNY/2026 2020-21 | [A] SAJI GEORGE

[A] SANTHANAM SATHYANARAYANAN

| 16|ITA 402/CHNY/2026 |2017-18
17[ITA 403/CHNY/2026 605009] [A] JAYAKUMAR -
Meeting link - https://itatchennai.my.webex‘com/meet/court_room_z /

Meeting number --2643 076 7091
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF C-BENCH FOR 13 MAY 2026 (WEDNESDAY)
BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT
AND HON'BLE M. PADMAVATHY. S, ACCOUNTANT MEMBER

IN COURT ROOM -02

[ Assmt.
Srl_|Appeal Number Year Assessee Name Counsel Name Remarks
SIMPLE ISSUES
1(ITA 1553/CHNY/2025 2015-16 [A] DEVATHA HARINATH BHASKAR I(SMC)
2(ITA 1554/CH NY/2026 2019-20 [A] RAMACHANDRAN KARTHIKEYAN
3|ITA 1557/CHNY/2026 [2015-16 | [A] VENUGOPAL GAJENDRAN
41ITA lSGO/CHNY/ZOZG 2015-16 [A] SELVARAJ SANKAR
5|ITA ISGlfCHNY/ZOZG 2015-16 [A] SELVARAJ SANKAR
6|ITA 1571/CHNY/2026 2011-12 [A] ECOGREEN CLEANTECH PVT. LTD.
[A] FT B KANAI PANCHAYAT UNION
2019- TEACHERS COOP THRIFT & CREDIT
7IITA 1577}’CHNY/2026 2020 SOCIETY
8|ITA 1578/CHNY/2026 ]2018-19 [A] SELAMPALAYAM PACS AA314 (SMC)
[A] MUTHU PHARMA AGENCIES PVT.
9|ITA 1583/CHNY/2026 |2011-12 LTD.
10(ITA 1585/CHNY/2026 2020-21 [A] MURUGESAN SUNDARAMBAL (SMC)
[A] THE CHIDAMBARAM
AGRICULTURAL PRODUCERS COOP
11(ITA 1590/CHNY/2026 [2019-20 [MKTG. SOCIETY LTD.
12|ITA 1592/CHNY/2026 |2016-17 [A] THE COMMERCIAL EMPLOYEES
13|ITA 1593/CHNY/2026 (2014-15 [A] SHANTILAL
14{ITA 1594/CHNY/2026 |2014-15 [A] SHANTILAL
15(ITA 1595/CHNY/2026 ([2014-15 [A] SHANTILAL
16/ITA 1596/CHNY/2026 |2015-16 [A] SHANTILAL
17(ITA 1597/CHNY/2026 [2015-16 [A] PARTHASARATHY RAVIKANTH
18(ITA 1603/CHNY/2026 |2016-17 [A] PADMANABAN PRABAHARAN (Smc)
19(ITA 1605/CHNY/2026 [2016-17 [A] KALIAPPAN SATSHATHIPATHI
20]1TA 1508/CHNY/2025 2020-21 [A] SEKAR GNANAPRAKASAM
21(ITA 1609/CHNY/2026 |2021-22 [A] SEKAR GNANAPRAKASAM
22(ITA 1610/CHNY/2026 |2020-21 [A] HEMALATHA GOVINDARAJULU
23[ITA 1611/CHNY/2026 (2021-22 |A] HEMALATHA GOVINDARAJULU
24(ITA 1612/CHNY/2026 |2016-17 [A] ANANTHAN
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REGULAR APPEALS (13/05/202 6)

e

25CO 4/CHNY/2026  |2017-18 | [A]JAISINGH SHANKAR
26|ITA 2931/CHNY/2025 [2017-18 | [D]JAISINGH SHANKAR
27|ITA 404/CHNY/2026  |2018-19 | [A] PALANIAPPAN MANONMANI
28|ITA 406/CHNY/2026 |2017-18 | [A] PRESCO (INDIA) PRIVATE LIMITED
29[ITA 407/CHNY/2026  |2022-23 | [A] INTELSAT INFLIGHT INDIA LLP
30[ITA 411/CHNY/2026  |2022-23 | [A] KINAXIS INDIA PRIVATE LIMITED
[D] HAMEED MARINE PRIVATE

31|ITA412/CHNY/2026  |2017-18 |LIMITED
32|ITA 414/CHNY/2026 |2022-23 | [D] TVM EDIBLE OIL REFINERIES
33[ITA 415/CHNY/2026 |2023-24 | [D] TVM EDIBLE OIL REFINERIES
34| ITA 416/CHNY/2026 | 2015-16 | [D] PERIAGAMY JANAKAR
35| ITA 1980/CHNY/2026 | 2013-14 | [A] PERIASAMY JANAKAR
36| ITA 3717/CHNY/2025 | 2017-18 | [A] PERIASAMY JANAKAR
37| CO 33/CHNY/2026 2015-16 | [A] PERIASAMY JANAKAR
38| CO 34/CHNY/2026 | 2016-17 | [A) PERIAGAMY JANAKAR
39| ITA 416/CHNY/2026 | 2015-16 | [D] PERIASAMY JANAKAR
40| TTA 417/CHNY/2026 | 2016-17 | [D] PERIASAMY JANAKAR

Meeting link - https://itatchennai.my.webex.com/meet/court_room_2

Meeting number :-2643 076 7091
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF C-BENCH FOR 14 mAY 2026 (THURSDAY)

BEFORE HON'BLE GEORGE GEORGE.K, VICE PRESIDENT

IN COURT ROOM -02

AND HON'BLE M, PADMAVATHY. S, ACCOUNTANT MEMBER

Assmt.
e
Srl |Appeal Number Year Assessee Name Counsel Name Remarks
SIMPLE ISSUES
1|ITA 1613/CHNY/2026 |2017-18 [A] PREMIER ENTERPRISES
2[ITA 1616/CHNY/2026 |2019-20 [A] VELAMMAL
3|ITA 1617/CHNY/2026 |2022-23 [A] AYYAPPAN CHANDRASEKARAN
[A] SUDHAKARAN VAITHILINGAM
4|1TA 1618/CHNY/2026 [2011-12 KADHIRKAMAM
>|ITA 1619/CHNY/2026 [2020-21 | [A] SHREE MITHAI PVT. LTD.
6/ITA 1623/CHNY/2026 |2020-21 | [A] HAPPY HOME TRUST
[A] MR. SIVAPRASADA RAO
7|ITA 1624/CHNY/2026 |2015-16 |SIKHAKOLLI
[A] NORTH THAMARAIKULAM PACCS
8|ITA 1626/CHNY/2026 [2019-20 |LTDY.79
9[ITA 1627/CHNY/2026 |2020-21 | [A] SHANMUGAM VAJIRAM
2023- [A] SUSEE AUTO SALES AND SERVICE
10(ITA 1637/CHNY/2026 |2024 PRIVATE LIMITED
' [A] THE COIMBATORE CO- B ]
2018- OP.PRIMARY AGRICULTURE AND
11|ITA 1638/CHNY/2026 [2019 RURAL DEVELOPMENT BANK LTD
2021- [A] AMBIKA WOOD INDUSTRIES
12|ITA 1685/CHNY/2026 |2022 PRIVATE LIMITED
2022- [A] AMBIKA WOOD INDUSTRIES
13|ITA 1686/CHNY/2026 |2023 PRIVATE LIMITED
[A] VILLUPURAM DISTRICT
AGRICULTURE DEPARTMENT
2019- EMPLOYESS COOP THRIFT & CREDIT
14{ITA 1689/CHNY/2026 [2020 SOCIETY LTD
2018-
15|ITA 1691/CHNY/2026 |2019 [A] SREE KARPAGAMBAL INDUSTRIES
16(ITA 1702/CHNY/2026 |2018-19 | [A] PREETHI
17[ITA 1703/CHNY/2026 [2018-19 | [A] SKP TIMBERS INDIA PVT. LTD.
18|ITA 1704/CHNY/2026 [2018-19 | [A] SKP TIMBERS INDIA PVT. LTD.
19(ITA 1705/CHNY/2026 [2018-19 | [A] SKP TIMBERS INDIA PVT. LTD.
20|ITA 1708/CHNY/2026 |2019-20 | [A] BASKAR SASIKALA
21|ITA 1716/CHNY/2026 [2015-16 | [A] SIVARAM LAKSHMI
22|ITA 1717/CHNY/2026 (2013 [A] SETHU ANBAZHAGAN
23[ITA 1723/CHNY/2026 [2021-22 | [A] SUBRAMANIAM MASILAMONI
24|ITA 1724/CHNY/2026 [2017-18 | [A] M/S. SANATANA TRUST
2018- [A] KEVIN ALPHONSE, COIMBATORE,
251rm 1727/CHNY/2026 |2019 TAMILNADU




REGULAR APPEALS(14/05/2026)

ALINGAM
26{ITA 181/CHNY/2025 |2017-18 | [A] CHINNAN VAITHY
[A] PONNUSAMY NADAR
27|ITA 267/CHNY/2026 |- EDUCATIONAL TRUST
[A] M/S. SWISS PARK VANIYA PVT.
28|ITA 4102/CHNY/2025 [2011-12 |LTD.
30|ITA 413/CHNY/2026  |2011-12 | [D] M/S SWISS PARK VANIYA PVT. LTD.
29|ITA 4103/CHNY/2025 |2014-15 [A] ARVIND GUPTA
31|ITA 419/CHNY/2026 |2009-10 [D] ARAVIND GUPTA
32|ITA 420/CHNY/2026 |2010-11 [D] ARAVIND GUPTA
33|ITA 421/CHNY/2026 |2011-12 [D] ARVIND GUPTA
34[ITA 422/CHNY/2026 |2012-13 [D] ARVIND GUPTA
35|ITA 423/CHNY/2026 |2013-14 [D]) ARVIND GUPTA
36[ITA 424/CHNY/2026 |2014-15 [D] ARVIND GUPTA
| 37]ITA425/CHNY/2026 |2015-16 [D] ARVIND GUPTA
38|ITA 426/CHNY/2026  [201/-18 [D] WINNER DAIRY PVT LTD
39|ITA 428/CHNY/2026 |2016.17 [A] AMUDHA RAJENDRAN

Meeting link
Meeting number :

- https://itatchennai. my.webex.com/meet/court_ room 2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
"C" BENCH FOR 12h MAY 2026 (TUESDAY)
BEFORE HON'BLE ABY T VARKEY, JUDICIAL MEMBER
AND BEFORE HON'BLE SHRI S.R. RAGHUNATHA, ACCOUNTANT MEMBER

N IN COURT ROOM 2 (PART HEARD) -
CLARIFICATION MATTER
Assmt.
Srl |Appeal Number  |Year Assessee Name Counsel Remarks

[A] RM APPAVU CHETTIAR JEWELLERY

1 |iTa 3396/CHNY/20265(2017-18  |PIRVATE LIMITED S. Sridhar R
[A] RM APPAVU CH ETTIAR JEWELLERY

2 |ITA 3397/CHNY/20265 [2018-19 PIRVATE LIMITED 5. Sridhar
[A] RM APPAVU CHETTIAR JEWELLERY

3 ||TA 3398/CHNY/20265|2019-20 PIRVATE LIMITED S. Sridhar
[A] RM APPAVU CHETTIAR JEWELLERY

4 |ITA 3399/CHNY/20265 [2020-21 PIRVATE LIMITED S. Sridhar
[A] RM CHETTIAR JEWELLERY PIRVATE

5 ||TA 3400/CHNY/20265|2021-22 LIMITED s, Sridhar ]

Meeting link - https://itatchennai.my.webex.com/meet/court_room 2
Meeting humber --2643 076 7091
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D BENCH FOR 11-MAY-2026 (MONDAY)
AND HON'BLE Inturi Rama Rao, ACCOUNTANT MEMBER
BEFORE HON'BLE S.S VISWANETHRA RAVI, JUDICIAL MEMBER

o IN COURT ROOM A+

[Srl  |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year
1|ITA 2205/CHNY/2012 2008-09 | [A] CAIRN INDIA LTD.

2|ITA 1084/CHNY/2014 2009-10 | [A] CAIRN INDIA LTD.

3|ITA 2802/CHNY/2016 1998-99 | [A] CAIRN INDIA LTD.

41ITA 2804/CHNY/2016 2005-06 | [A] CAIRN INDIA LTD.

5|ITA 2803/CHNY/2016 2003-04 | [A] CAIRN INDIA LTD.

6|ITA 83/PAN/2017 2009-10 | [A] M/S VEDANTA
LIMITED. . TRANS L RRL D
7|ITA 84/PAN/2017 2009-10 | [D] STERLITE INDUSTRIES
(INDIA)
i 8|ITA 85/PAN/2017 2009-10 | [D] STERLITE INDUSTRIES
(INDIA)
9(ITA 1144/CHNY/2017 2006-07 | [A] VEDANTA LTD.
10[ITA 1145/CHNY/2017 2007-08 | [A] VEDANTA LTD.
11[ITA 2249/DEL/2019 2009-10 | [D] VEDANTA LTD (EARLIER
KNOWN AS MADRAS
12[1TA 2404/DEL/2019 2009-10 | [A] VEDANTA LTD (EARLIER
KNOWN AS MADRAS
13[ITA 547/CHNY/2016 2011-12 | [A] VODAFONE MOBILE

SERVICES LIMITED

14(ITA 1785/CHNY/2018 2009-10 | [A] M/S COMPUTER SCIENCES
CORPORATION INDIA PRIVATE
15|ITA 1836/CHNY/2018 2008-09 | [A] HIMU DEVELOPERS PVT
LTD.

16/ITA 3039/CHNY/2018 2011-12 | [A] EJAZ TANNING
COMPANY (RM|

17[ITA 583/CHNY/2020 2012-13 | [A] DAIMLER INDIA
COMMERCIAL VEHICLES P.LTD

18(ITA 687/CHNY/2020 2012-13 | [D] M/S. DAIMLER INDIA
COMMERCIAL VEHICLES PVT.

19]ITA 753/CHNY/2020 2017-18 | [A] M/S. HEXA INDUSTRIES
PVT. LTD. (SGM)

20|MA 199/CHNY/2025 2017-18 | [D] M/S. HEXA INDUSTRIES
PVT. LTD.

21|IT(TP)A 16/CHNY/2026 2013-14 | [A]) ERBIS ENGINEERING
COMPANY LIMITED « 1 2C)
22|IT(TP)A 17/CHNY/2026 2022-23 | [A] KINAXIS INDIA PRIVATE
LIMITED (TPC)

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet
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IR ittty sritravor, == Uid
INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF D BENCH FOR 12-MAY-2026 (TUESDAY)

AND HON'BLE Inturi Rama Rao, ACCOUNTANT MEMBER
BEFORE HON'BLE S.S VISWANETHRA RAVI, JUDICIAL MEMBER
IN COURT ROOMA_

Srl |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year

[A] HSI AUTOMOTIVES
IT(TP)A 28/CHNY/2021 2016-17 |PRIVATE LIMITED (riv,

[A] TVS SUPPLY CHAIN
IT(TP)A 10/CHNY/2026 2018-19 |SOLUTIONS LIMITED ' ®:

[A] TVS SUPPLY CHAIN
IT(TP)A 11/CHNY/2026 2020-21 [SOLUTIONS LIMITED 7 Pi

[A] TVS SUPPLY SOLUTIONS

fury

L ®]

w

AT(TP)A 12/CHNY/2026  |2021-22 |LIMITED (T
' [D] TVS SUPPLY CHAINS
5|ITA 459/CHNY/2026 2018-19 |SOLUTIONS LTD
[D] TVS SUPPLY CHAIN
6|ITA 954/CHNY/2026 2020-21 [SOLUTIONS LIMITED
[D] TVS SUPPLY CHAIN
7[ITA 955/CHNY/2026 2021-22 |SOLUTIONS LIMITED

The Link for Hybrid Hearing is : https://Itatchennai.my‘Webex‘com/meet/court_room__4

SITIHR 3dteity ftrepvor, 33 b
] s INCOME TAX APPELLATE TRIBUNAL, CHENNAI
ot CAUSE LIST OF D BENCH FOR 13-MAY-2026 (WEDNESDAY)
&‘% BEFORE HON'BLE ABY T. VARKEY, JUDICIAL MEMBER

AND HON'BLE S. Padmavathy, ACCOUNTANT MEMBEIb
IN COURTROOM 2 (R, 4 - ...

Srl [Appeal Number Assmt. (Assessee Name Couns;f Name Remarks
Year
1[ITA 1841/CHNY/2025 2013-14 | [D] ZOHO CORPORATION N V Balaji
2|ITA 1843/CHNY/2025 2014-15 [ [D] ZOHO CORPORATION NV Balaji
3|ITA 1844/CHNY/2025 2015-16 | (D] ZOHO CORPORATION N V Balaji
4(ITA 1845/CHNY/2025 2017-18 | [D] ZOHO CORPORATION N V Balaji
5(ITA 1846/CHNY/2025 2018-19 | [D] ZOHO CORPORATION N V Balaji )
Meeting link - https://itatchennai.my.webex'com/meet/court__room_2
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SITUDY MUttt aridrepvor 5 dig

INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF D BENCH FOR 13-MAY-2026 (WEDNESDAY)
AND HON'BLE Inturi Rama Rao, ACCOUNTANT MEMBER
BEFORE HON'BLE S.S VISWANETHRA RAV!, JUDICIAL MEMBER

n T IN COURT ROOM &,
S |Appeal Number Assmt. |Assessee Name | Counsel Name Remarks
| Year
B IT(TP)A 37/CHNY/2025  |2022-23 [A] APPTIUM TECHNOLOGIES
2(IT(TP)A 10/CHNY/2025  |2017-18 [A] FAST FORWARD
Simple Issues
3|ITA1731/CHNY/2026 2015-16 | [A] PONNURANGAM T Banusekar DBC
GLIMASFICARAN
4|ITA 1736/CHNY/2026 2021-12 | [A] RATHINAVEL NEELAMBAL |G Vardini karthik DBC
5|ITA 1738/CHNY/2026 2015-16 | [A] MURUGAN DBC
6|ITA 1747/CHNY/2026 2013-14 | [A] SHANMUGAM ANAND N C Ravikrishnan DBC
7(ITA 1751/CHNY/2026 2020-21 | [A) MOHAMED IMRAN DBC
ZAHATH BRASHA
8|ITA 1754/CHNY/2026 2022-23 | [A) THE VRIDDHACHALAM bBC
AGRL PERODIICERS CONOP
9|ITA 1755/CHNY/2026 2018-19 | [A] CHINNAYA GOUNDER DBC
NATARAJ RAVI SHANKAR '
10|ITA 1756/CHNY/2026 2022-23 | [A] KALIMUTHU LOGANATHAN | N V balaji DBC
"11|ITA 1757/CHNY/2026 2015-16 | [A] PREMAVATHI NV Balaji DBC
12|ITA 1759/CHNY/2026 2013-14 | [A] BANUPRIYA A, L/H OF MR. | NV Balaji DBC
ANNAMALAI :
13|ITA 1763/CHNY/2026 2015-16 | [A] PRABAKARAN SHEELA J Saravanan DBC
14|ITA 1766/CHNY/2026 2017- [A] SUNDARAM DBC
2018 KESAVAMOORTHY
15|ITA 1768/CHNY/2026 2021-22 | [A] K1340 KALIKULAM DBC
PRIMMABY AGRICIUTURAL CO
16/ITA 1770/CHNY/2026 2019- [A] MANOHARAN BALAJI DBC
17|ITA 1772/CHNY/2026 2012-13 | [A] KUMARAVEL SIVARAJ B Ramakrishanan  (DBC
18|ITA 1774/CHNY/2026 2018-19 | [A] CHINNAPPAN PALANISAMY DBC
19|ITA 1775/CHNY/2026 2016-17 | [A] K 0716 RAKKIAPALAYAM DBC
PACC
20|ITA 1776/CHNY/2026 2016-17 | [A) AA82 VILAKKETHI DBC
PRIMARY AGRICINTIIRAL
21[ITA 1785/CHNY/2026 2017-18 | [A] A A 265 MUKASIPUDUR DBC
PRIMARY AGRICINTIIRAL
22|ITA 1787/CHNY/2026 2017-18 | [A] VENUGOPAL JAYANTHI DBC
23|ITA 1791/CHNY/2026 2018-19 | [A] S.MOHAN DBC
24(ITA 1795/CHNY/2026 2020-21 | [A] MRS. KARUPPUSWAMY Dr. L Natrajan DBC
CHITRA -
25/ITA 1796/CHNY/2026 2015-16 | [A] SHAHARAA TEX S Sridhar DBC
26|ITA 1800/CHNY/2026 2020-21 | [A] SAMPATH KUMAR S Sridhar DBC
CHAMMIIGARN
27|ITA 1801/CHNY/2026 2020-21 | [A] SAMPATH KUMAR S Sridhar
SHAMI WG AR

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_4
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TP Sty siftrevur, 93 ¢

COME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF D BENCH FOR 14-MAY-2026 (THURSDAY)
AND HON'BLE Inturi Rama Rao, ACCOUNTANT MEMBER

BEFORE HON'BLE S.S VISWANETHRA

RAY/I, JUDICIAL MEMBER
IN COURT RooM?#

/’

St |Appeal Number Assmt. |Assessee Name Counsel Name Remarks
Year
1{IT(TP)A 40/CHNY/2025  [2014-15 | [A] M/S.VISHAY PRECISION
2/IT(TP)A 41/CHNY/2025  [2017-18 [A] M/S. VISHAY PRECISION
3[SA 117/CHNY/2026 2022-23 | [A] NBSL, ELEVATOR
4|IT(TP)A 65/CHNY/2026 202223 | (A] NBSL. ELEVATOR
Simple Issues
5|ITA 1805/CHNY/2026 2019-20 | [A] G-1034- KOVUR PACCS DBC
LTD
_6|ITA 1809/CHNY/2026 2017-18 | [A] KARTHI SHANMUGAM DBC
7|ITA 1810/CHNY/2026 2027-28 | [A] THAAGAM FOUNDATION DBC
8|ITA 1814/CHNY/2026 2022-23 | [A] THE SULUR CO-OPERATIVE DBC
HOIISING SOCIETY | TD NO)-
9|ITA 1817/CHNY/2026 2017- [A] HAJAMOHIDEEN ABDUL DBC
2018 KANDAR
10(ITA 1818/CHNY/2026 2016-17 | [A] ARUMUGAM SARAVANAN DBC
11(ITA 1819/CHNY/2026 2011-12 | [A] THIPPANNAGOWDU DBC
CREENIVASIIILL
12|ITA 1820/CHNY/2026 2012-13 | [A] THIPPANNAGOWDU DBC
CSREENIVASIILL
13|ITA 1822/CHNY/2026 2018-19 | [A] SARAVANAN ARUMUGAM DBC
14|ITA 1827/CHNY/2026 2020-21 | [A] RAGHAVENDAR LALITHA  |J Saravanan DBC
15|ITA 1830/CHNY/2026 2015-16 | [A] SELAMPALAYAM PACS DBC
Af21A4
16|ITA 1835/CHNY/2026 2016-17 | [A] SSLAMPALAYAM PACS DBC
AA31A4
17(ITA 1838/CHNY/2026 2019- [A] SHEKH KUTBUDDIN HABIB DBC
2020
18(ITA 1842/CHNY/2026 2022-23 | [A] MAHENDHIRAN DBC
THIYAGARAIAN
19[ITA 1843/CHNY/2026 2022-23 | [A] MAHENDHIRAN DBC
THIVAGARAIAN
20|ITA 1844/CHNY/2026 2023-24 | [A] MAHENDHIRAN DBC
THIVAGARAIAN
21|ITA 1845/CHNY/2026 2023-24 | [A] MAHENDHIRAN DBC
THIYAGABALARN
22|ITA 1856/CHNY/2026 2022-23 | [A] K1340 KALIKULAM DBC
PRINMARY AGRICIUTIIRAL COY
23|ITA 1865/CHNY/2026 2017-18 | [A] BASHA MUSTHAFA DBC
24[ITA 1869/CHNY/2026 2020- (A] NELLORE VENKATESWARA DBC
2021 RENNOY
5|1 TA 1871/CHNY/2026 2020-21 | [A) SURYA PRAKASH (SN (SMC)
26|ITA 1873/CHNY/2026 2012-13 | [A] CHIDAMBARAM Dfi\ V>,
NINAKARAN o~
— NY/2026 2015-16 | [A] VAITHEESWARAN < Qh/
27|ITA 1877/CH
ARUMUGAM (SMC) o
— . ing is : https://itatchennai.my.webex.com/meet/court_room_4
The Link for Hybrid Hearing is : ttps:/ Y e
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